IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF

APRIL-2022
PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL | L.B. DB SB TOT AL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 10105 0 31 31 0 0 19 19 10117
CIVIL SECOND APPEAL 3085 0 18 18 0 0 10 10 3093
EX. FIRST APPEAL 49 0 1 1 0 0 1 1 49
EX. SECOND APPEAL 10 0 0 0 0 0 0 0 10
CIVIL MISC. APPEAL 28816 27 157 184 0 15 124 139 28861
CIVIL REVISION 637 0 13 13 0 0 12 12 638
CIVIL REVIEW 577 5 15 20 0 1 6 7 590
CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
I. T. APPEAL 399 0 0 0 0 0 0 0 399
W.T. A 8 0 0 0 0 0 0 0 8
SALES TAX REVISIONS 810 2 0 2 0 13 0 13 799
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 18 0 0 0 0 0 0 0 18
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 18 0 5 5 0 0 4 4 19
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 2 0 0 0 0 0 0 0 2
SPECIAL APPEAL ( CIVIL) 9 0 0 0 0 0 0 0 9
SPECIAL APPEAL ( WRIT) 1685 135 0 135 0 54 0 54 1766
CIVIL CONTEMPT 4373 6 156 162 0 7 14 21 4514
CIVIL WRIT 64097 117 1328 | 1445 0 124 1053 1177 64365
00s 1 0 0 0 0 0 0 0 1
CENTRAL EXCISE APPEAL 176 0 0 0 0 0 0 0 176
CROSS OBJECTION 1024 0 2 2 0 0 2 2 1024
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL “A” 115932 292 1726 | 2018 0 214 1245 1459 116491
CRIMINAL SIDE
MURDER REFERENCE 4 0 0 0 0 1 0 1 3
CRIMINAL APPEAL 21430 31 237 268 ] 13 195 208 21490
CRIMINAL REVISION 9330 0 134 134 0 0 314 314 9150
US 482 CR PC. 9968 0o | 790 | 790 | o | o | 573 | 573 | 10185
U/S 438 & 439 CR.P. C. 1727 0 | 1446 |1446] 0 | o | 1310 | 1310 | 1863
CR. CONT. PETITION 3 0 0 0 0 0 0 0 3
CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0
HABES CORPUS 96 29 0 29 0 28 0 28 97
CR.LTO A 963 2 21 23 0 2 87 89 897
CRLW 410 25 32 57 0 38 10 48 419
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1
TOTAL B 43932 87 2660 | 2747 0 82 2489 2571 44108
TOTAL A + B 159864 379 4386 | 4765 0 296 3734 4030 160599




APRIL—2022

MISC. CASES

CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION

CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL

APPEAL 420 41 96 137 0 35 78 113 444
REViSion o A 2086 0 131 | 131 0 0 | 146 | 146 2071
MISC. PETITION 10011 0 605 | 605 | 0 0 | 479 | 479 10137
CRIVINAL TRANS PET. +CRIW 62 0 10 | 10 | 0 27 27 45
CRIVINAL CONT. PETITION 0 0 0 0 0 0 0 0
LEAVE TOAPPEAL 0 0 o o[ o | o | o 0 0
CHINIMAL MG ArpricaTon 218 4 | 23 | 27| o | 4 | 31 | 35 210
TOTAL -C 12797 45 865 910 0 39 761 800 12907
CRIMINAL TRANSFER PET. 51 0 2 2 0 0 31 31 22
STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 51 0 2 2 0 0 31 31 22
TOTAL C+D 12848 45 867 | 912 0 39 792 831 12929
TOTAL A+B+C+D 172712 424 5253 | 5677 0 335 | 4526 | 4861 173528
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 17 0 0 0 0 0 0 0 17
STAY IN CENTRAL EXCISE APPEAL 8 0 0 0 0 0 0 0 8
STAY IN SALES TAX REV. 9 2 0 2 0 2 0 2 9
STAY IN CIVIL FIRST APPEAL 1789 0 25 25 0 0 18 18 1796
STAY IN CIVIL SECOND APPEAL 602 0 18 18 0 0 3 3 617
STAY IN CIVIL MISC. APPEAL 4025 17 46 63 0 17 59 76 4012
STAY IN CIVIL REVISION 231 0 13 13 0 0 11 11 233
STAY IN CIVIL REVIEW 4 0 0 0 0 0 0 0 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 227 0 20 20 0 0 12 12 235
STAY IN CMAP.. 12 0 0 0 0 0 0 0 12
STAY IN SPL. APPEAL (WRIT) 1156 135 0 135 0 35 0 35 1256
STAY IN WRIT PET. 36382 71 1301 | 1372 0 116 955 1071 36683
TOTAL -E 44462 225 1423 | 1648 0 170 | 1058 | 1228 44882
CIVIL MISC. APLN. 1541 13 57 70 0 13 45 58 1553
CIVIL MISC. CASE 3026 6 11 17 0 6 42 48 2995
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 49 0 0 0 0 0 2 2 47
CIVIL TRANSFER APPLICATION 236 0 20 20 0 0 12 12 244
TOTAL -F 4852 19 88 107 0 19 101 120 4839
TOTAL E+F 49314 244 1511 | 1755 0 189 | 1159 | 1348 49721
TOTAL- MISC. (C+D+E+F) 62162 289 2378 | 2667 0 228 | 1951 | 2179 62650
TOTAL A+B+CHDELF 222026 | 668 | 6764 |7432| 0 | 524 | 5685 | 6209 | 223249
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